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Microwave Links in Southern Region.
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Record of Proceedings

The representative of the petitioner submitted that the instant petition is filed for
truing-up of the tariff of the 2009-14 period allowed for four fibre optic communication
system links in Petition No. 181/TT/2013 and two links covered in Petition No.
487/TT/2014. He further submitted that the instant links are utilised by Power Grid
Telecom Department and accordingly, the actual cost of the 7 OPGW links used by
Power Grid Telecom Department has been adjusted in the cost of the instant assets.
He further requested to allow tariff also for the 2014-19 period as prayed in the petition.

2. The Commission reserved the order in the petition.
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